
 
GOVERNMENT OF INDIA 
MINISTRY OF FINANCE 

DEPARTMENT OF FINANCIAL SERVICES 
***** 

RAJYA SABHA 
UNSTARRED QUESTION NO. 2924 

TO BE ANSWERED ON 29th MARCH, 2022 (TUESDAY)/ CHAITRA 8, 1944 (SAKA) 
 

 PROPOSAL TO INCREASE THE LIMIT OF PENSION AND AGE UNDER ATAL 
PENSION YOJANA BY PFRDA 

 
 

2924. Shri Shaktisinh Gohil:  
 
 

Will the Minister of FINANCE be pleased to state:  
 

(a) Whether the Pension Fund Regulatory and Development Authority (PFRDA) has submitted 
a proposal to increase the limit of pension and age under Atal Pension Yojana (APY) ; 

(b) If so, the details of recommendations; 
(c) If not, the status of the proposal;  
(d) The details of the premium collected so under the Atal Pension Yojana during the last three 

years; 
(e) The details of total claims filed and total claims paid; and 
(f) If not, the reasons therefor? 

 
 

ANSWER 
 

The Minister of State (Finance)  
(Dr. Bhagwat Karad) 

 
(a) to (c) There is no such proposal currently under consideration.  

(d) to (f) The details of the premium collected so far under the Atal Pension Yojana during the last 
three years is at Annexure A. 

 
********* 
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Annexure A 
 

The details of the premium collected so far under the Atal Pension Yojana during the last three 
years 

 

  FY 2018-19 FY 2019-20 FY 2020-21 

APY Contribution 
received 

(Status as on 22nd March, 
2022) 

(in Rs. cr)   

2733.38  3395.84   4014.55 

 
APY is an assured pension scheme, under which pension as per choice made by subscriber in the 
scheme shall be paid on attainment of 60 year of age, ordinarily.    

 
 

******* 
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